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and P u n jab  p e rta in in g  to w a ter  and 
power relate  to sh arin g o f  cost o f  G h a g g a r  
D iversion C h a n n el in R a jasth an , sh arin g 
o f p jw e r  from  A n a n d p u r S a h ib  H y d c l 
project, M u k erian  H y d c l p roject and 
T hein  D a m  p ro ject.

S ervice  is m ade on the recom m en dation  
o f  the A g ric u ltu ra l Scientists R ecru itm en t 
B oard  w h ich  fun ctions as an indepen den t 
recru itin g  a gen cy  for the C o u n cil on the 
pattern  o f  the U n io n  P u b lic  S ervice  
C om m ission.

(b) T h e  issues re la tin g  to A n a n d p u r 
Sahib  H y d e l p ro ject, and cen tra l regu lation  
of R avi-B eas head-w ^ rks anrl in ter-S tate  
contract pnints and sh arin g o f cost o f  
G h a gg ar D iversion  C h an n el in R ajasth an  
were considered by the N orthern  Z o n a l 
C oun cil.

T h e  progress m ade in each  case is 
as below  :

A n a n d p u r S a h ib  H y d e l p ro je c t: A  
proposal to ap p o in t a refrree to decid e 
the sh arin g o f  the costs and  benefits 
am ongst the c la im a n t states is under 
exam in a tio n .

T h e  oth er item s i.e. C en tra l regu lation  
of R avi-B eas head-w orks an d  inter-state 
contact points; and the p a y m en t o f  costs 
o f G h a g g a r  D iversion  C h an n el in R a ja s­
than h a ve  been discussed in the N orth ern  
Z onal C o u n cil m eeting an d  arc b ein g 
placed before the n ext m eetin g o f  the 
N orthern Z o n a l C o u n cil for further 
consideration.

P A P E R S  L A I D  O N  T H E  T A B L E — Contd.

D e t a i l e d  D e m a n d s  f o r  G r a n d s , 
1978- 79 o f  t h e  M i n i s t r y  o f  S u p p l y  

a n d  R e h a b i l i t a t i o n
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S e l e c t i o n  f o r  a g r i c u l t u r a l  r e s e a r c h  
s e r v i c e

S413. S H R I  G  S. R E D D T : W ill the 
M inister o f  A G R I C U L T U R E  A N D  I R R I ­
G A T I O N  be pleased to state:

(a) w h eth er com p lain ts h a ve  been 
received abou t an om alies and m a l­
practices in the selection  o f  can d idates 
ior the A g ric u ltu ra l R esearch  S erv ice  
m ade b y  a b o a r d ;

(b) i f  so, details th ereo f; and

(c) h ow  m a n y o f  these com p lain ts w ere 
attended to and  w ith  w h a t resu lt?

T H E  M I N I S T E R  O F  A G R I C U L ­
T U R E  A M D  I R R I G A T I O N  (S H R I 
S U R J IT  S IN G H  B A R N A L A ) :  (a) and
(b) Y es, Sir. Som e com p lain ts h ave been 
received a b o u t the selection  o f  can didates 
"for the A g ric u ltu ra l R esearch  S ervice  as 
also a b ou t the anom alies in the im p le ­
m entation o f  the rules o f  the A g ricu ltu ra l 
R esearch S ervice.

(c) A n om alies pointed  ou t in the rules 
have b^en exam in ed  and rectified  to the 
extent feasible. A s regards com plaints 
about selections, recru itm en t to the 
various grades o f  the A g ric u ltu ra l R esarch

A S S E N T  T O  B I L L S

S E C R E T A R Y  : S ir , I la y  on the
T a b ic  follow ing iw o Hills passed bv the 
H ouses o f  P a rlia m e n t d u rin g  the cu rren t 
session and assented to sin ce a rep o rl w as 
la s t m ade to the H ouse on the 31 si M a rch , 
,9 78  :—

1. T h e  Hitch D en o m in a tio n  B an k N otes
(D en io n e stisa iio n ) B il l ,  197O.

2. T h e  P u b lic  W akfs (E'. tension o f
L im ita tio n ) (D e lh i A m en d m en t)
H ill, 1978.

12 20 h o u r s .

C A L L I N G  A T T E N T I O N  T O  M A T T E R  
O F  U R G E N T  P U B L I C  I M P O R T A N C E

R e p o r t e d  i n f l u x  o f  R e f u g e e s  f r o m  
D a n d a k a r a n y a  a n d  B a n g l a d e s h  

i n t o  W e s t  B e n g a l  -

S H R I  S O M N A T H  C H A T T E R J E E  
(J a d a v p u r) : S ir , I c a ll the a tten tio n  o f
the M in is te r  o f  W orks and H o u sin g  an d  
S u p p ly  and R e h a b ilita t io n  to the fo llo w in g '


